
NAL COMPA}'IY LAW TRIBUN
MUMBAI BENCH. MUMBAI

C.S.P. No. tO86 l (MAHI 1 20 17

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

CORAM

SHRI V. NALT.ASENAPATHY
MEMBER (T)

ATTENDENCE,CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT.IY I.A.W TRIBUNAL ON 06.12.2017

NAME OF THE PARIIES:Saldhar Investments & Trading Company Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act 20 1 3 .

S. No NAME DESIG NATION SIGNATURE

Y 'ttlull\r Sn.' N^rttt

ORDER
csP 108s/230-23ZNCLT/MB/MAtu2017
csP 1085/230-232/NCLT/MB/MAHi2017

sd/-
V. NALLASENAPATHY
\lernber ( lt'chrlical)

cl'-.e^l,'tl,'-

sd/-.
B.S.V. PRAKASH KUMAR
lue mber (Judicial)

Comp.-rn1 l'etitions admitted. List this matter on l7.l '201t{'

Present:


